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Government are committed to taking all necessary steps
to safteguard its securnty and national interest in
accordance with its own threat perceptions.

(c) and (d). Yes Sir. Our views in this regard have
been conveyed to the concerned countries. The Unmited
States Government have taken note of our views.

Pak Role in Kidnapping of American Tourist

1426. SHRI PANKAJ CHOWDHARY : Wil the
Minister of EXTERNAL AFFAIRS be pleased to state :

(a) whether the US has given any indicatinn that
Pakistan 1s responsible for the kidnapping of an
American tounst alongwith other foreigners. the murder
of a Norwegian tourist by Al-Faran Group and the terronst
activities 1n Kashmir:

(b) 1t so. the details of the statement made by the
US Government in this regard. and

(c) the reaction of the Government thereto?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI | K.
GUJRAL) : (a) and (b). The State Department annual
report on Patterns of Global Terrorism 1995 states that
“one Pakistan-backed group Harkat-ul-Ansar i1s beheved
to be linked to Al-Faran. the group that claimed the
responsibility for the kidnapping in July in Kashmir of
two US citizens, two britons, a German and a
Norwegian”. The Report also states that there are
credible reports of official Pakistani support to militants
fighting in Kashmir including Pakistani. Afghan and Arab
nationals.” and to groups that claimed responsibility for
various terrorist bombings in Kashmir.

(c) The above statements in the report on Patterns
of Global Terrorism support our position that Pakistan
continues to be directly involved in large scale promotion
and support of terrorist activities in India. with the supply
of arms. equipment. training and infiltration

[English]
Border Trafficking in Children

1427. SHRI MOHAN RAWALE : Will the Minister of
EXTERNAL AFFAIRS be pleased to state :

{a) whether the Government have made some
effective bilateral arrangements with Nepal and
Bangladesh to curb across the border trafticking in
children:

(b) if so. the details thereof;

(c) whether the National Human Rights Commission
has taken up this matter with his Ministry: and

(d) if so. the reaction of the Government thereof?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI |.K.
GUJRAL) : (a) There are no bilateral arrangements with
Nepal and Bangladesh to curb across the border
trafficking in children.
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(b) Does not arise.

(c) and (d). National Human Rights Commission
has not taken up with Government the matter ot effective
bilateral arrangements with Nepal and Bangladesh to
curb across the border tratticking in children. However,
NHRC in June 1995 had referred to Government the
case of a minor girl named Fanda. an illegal immigrant
in Delhi. tor repatriation to Bangladesh The Bangladesh
High Commussion at Delhi were approached by the
Government for her repatnation

[Translation]
Pak PM's Statement of J & K Elections

1428 SHRI AMAR PAL SINGH
SHRI SATYA DEO SINGH

Will the Mimister of EXTERNAL AFFAIRS he pleased
to state

(a) whether attention of the Government has been
drawn to the remarks made by the Prime Minister of
Pakistan regarding Parhamentary elections held recently
in Jammu and Kashmur;

(b) if so. whether any protest has been lodyed with
the Government of Pakistan in this regard; and

(c) the reaction of the Government of Pakistan
thereto?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI |L.K.
GUJRAL) : (a) Yes, Sur.

(b) and (c). In the context of the Pakistani Pnme
Minister’'s address to the nation on 28 June. 1996, the
official spokesman of MEA noted. "the tone of this
address was at variance with the letter sent to our PM.
We wonder which to take senously?”

In his letter to the Pnime Minister of Pakistan. PM
had suggested the resumption of Foreign Secretary level
dialogue between the two countrnies. We await Pakistan's
response to our Prime Minister's letter

[English]
Non-Permanent Membership in UNSC

1429. SHRI SURESH KALMADI : Will the Minister
of EXTERNAL AFFAIRS be pleased to state :

(a) whether the Government have embarked on
major initiative so as to ensure support for its bid to get
a non-permanent seat in the United National Security
Council;

(b) if so, the brief details thereof; and

(c) the names of the countries contacted so far and
the time by which elections for the Security Council
seats are scheduled to be held?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI |.K.
GUJRAL) : (a) to (c). India is a candidate for the non-
permanent seat on the United Nations Security Council,



221 Written Answers

for the term 1997-98. The Government of India have
taken several steps to apprise other Governments of
our just and well-deserved candidature. These measures
include approaches in various capitals and to diplomatic
missions in New Delhi. presence in regional summit
meetings and interaction through special envoys to
foreign capitals and visitors to New Delhi. The
Permanent Mission of India to the United Nations s
also continuously engaged in this eftort, as required. All
Member States of the United Nations. with whom India
has diplomatic relations. have been contacted in this
regard. The elections to the non-permanent seat on the
UN Security Council are expected to be held in end-
October 1996, during the 51st session of the UN General
Assembly.

Aircraft carriers with Indian Navy

1430. SHRIMATI BHAVNA BEN DEVRAJ BHAI
CHIKHALIA : Will the Minister of DEFENCE be pleased
to state :

(a) the details of aircraft carriers with the Indian
Navy at present;

(b) whether there are plans for the procurement of
more of modern aircraft carrier for the Navy:

(c) whether there are also plans for manufacturing
of such aircraft carriers within the country:

(d) if so. the details thereof; and

(e) if not. the reasons therefor and how the
Government propose to make up the deficiency in the
absence of modern aircraft carriers?

THE MINISTER OF STATE IN THE MINISTRY OF
DEFENCE (SHRI N.V.N. SOMU) : (a) The Indian Navy
has two aircraft carriers viz. INS Viraat and INS Vikrant.
Df the two, INS Vikrant 1s now due for decommissioning
and. therefore, needs to be suitably replaced. INS Viraat,
the other aircraft carrier, is also planned to be
modernised 1n order to improve her ftighting capability.

(b) Yes, Sir

(c) Yes, Sir

(d) and (e). In view of the imminent
decommissioning of INS Vikrant, there is a proposal for
outright acquisition of an aircraft carriers. There is also

a proposal for construction of an Air Detence Ship to
serve as replacement for INS Viraat.

AIDS

1431. SHRI KRISHAN LAL SHARMA :
SHRI ANAND RATNA MAURYA :

Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state :

+ (@) whether the cases of persons suftering from
HIV-1 and Il positive infection in the country are
Increasing rapidly;
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(b) if so, the number of AIDS (HIV Positive cases)
presently detected in Delhi and other States during the
last three years. till date:

(c) the names of the hospitals in Delhi where
tacilities for AIDS test are available:

(d) the funds allocated to Delhi for the current year
to control AIDS:

(e) whether the Delhi Government has fully utilised
these funds:

(f) it so. the heads under which these funds have
been utilised;

(g) whether the Government have received any
complaints during this period about the misappropration
of these funds:

(h) if so, the details thereof; and

(1) the action taken or proposed to be taken by the
Government in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFARE (SHRI SALEEM IQBAL
SHERVANI) : (a) With better surveillance facilities, there
Is an increase in the number ot HIV cases being reported
by States/UTs.

(b) Statement - | giving yearwise/statewise reported
HIV +ve (positive) cases is enclosed.

(c) A list is enclosed as Statesment - Il

(d) to (f). An allocation of Rs. 423.39 lac has been
approved for Dethi NCT for different components of the
National AIDS Control Programmes such as Programme
Management, Surveillance Blood Safety. STD,Training.
IEC etc. The schemes are under implementation.

(g) No. Sir.
(h) (i) Does not arise.

STATEMENT - |

S.  Name of the State June Up to
No. 1993 1994 1995 1996
+ve +ve  +ve  +ve

1 2 3 4 5 6
1. Andhra Pradesh 47 - 72 2
2. Assam 1 1 128 16
3. Arunachal Pradesh - - - -
4. A and N Islands - - 82 3
5. Bihar 2 - - 14
6. Chandigarh 46 - 19 4
7. Punjab

8. Delhi 173 86 - 43
9. Daman and Diu - - 8 0
10. D and N Haveli - - - 1
11. Goa 128 33 395 57




